
O1ARAy 
STAUOA 
RN 

OF 

'029 GOA (INO 

THOMAS FERNANDES 

AND ORS. 

VERSUS 

ZONE 

BENCH, PUNE 

THE GOA COASTAL ZONE 

AND ORS. 

MANAGEMENT AUTHORITY 

ADDITIONAL 

RESPONDENT NO.1 

ORIGINAL APPLICATION 8/2023 

1 

AFFIDAVIT 

APPELLANTS 

RESPONDENTS 

ON BEHALF OF 

I, JOHNSON BEDY FERNANDES, Major of age, working as 

the Member Secretary of the Respondent No. I having my office 
at: Dempo Tower, Panaji Goa, do hereby beg to state on solemn 

affirmation as under: 

I say and submit that I have gone through the records of 

the present matter and after going through the relevant office 

records I am filing the present Affidavit. However, I should not 

be deemed to admit anything which is contrary to or inconsistent 

with what is stated hereinafter in the absence of specific denial. 

BEFORE THE NATIONAL GREEN TRIBUNAL WESTERN 
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2. In view of the order dated 15.05.2024, the Hon'ble 

Tribunal has observed discrepancies with respect to the Site 
Inspection Report for the inspection conducted on 1.08.2017 

submitted by the Appellants and the present Respondent. This 
Hon'ble Tribunal has observed that the Site Inspection Report 
submitted by the Appellants has addition of two paras and 
signatures are also missing and conclusions and 

recommendations are mentioned in (vii) clauses in the report 

while in the report submitted by the present Respondent there 
were (ix) points in conclusion and recommendations. 

In view of the above the present Respondent states that this 

is a manipulated report and the present Respondent is relying on 

the Site Inspection report sent by email dated 14.05.2024 to this 

Hon'ble Tribunal. The same is annexed herewith and marked as 

Annexure Aie SLte Inspecticn report, Form 1aV, & Sy Plan 

3. 

Hence this Affidavit. 

Solemnly affirmed on this 29th day of November 2024 at Goa. 

VERIFICATIOC 

DEPONEND 
MEMBER SECFETA 

GOA COASTAL ZONE MANGEMENTALTHO 
PAN-EOA 

Veneteda Pp 

AOY 

I, the abovenamed Deponent, do hereby state on solemn oath and 

this Counter 

affirmation that the facts stated hereinabove 

Affidavit are true and correct to the best of knowledge, 

information and belief, and nothing has been concealed. 

TOF G 

e & Notary 

E rdez-Goa 
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AR PB Gracias 
301 
ate 

GOA 
029 

JA (IND 

Verified at Panaji on this 29h day of November, 2024. 

IDENTIFIED BY: 

NOTARIAL NOTARIAL 

eetP3Gracizs 
GOA 

NOTARIAL 

BOTARIAL2NOTÁRALY 

NOTARIAL 

GOA COASTAL }ONE ANAGEMENT AUTHORIT 
PAJI-GOA 

Exerned before me 
At Calanqute Bardez -Goa 
Rec. No, !74l| lao24 
Dated:. 2/uJaol4 

Venetr kchvodbE Gracas 
& tNotary 

Bardez-Goa 
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o/O
8/1Z

 

D
ata eport 

of Site 

Inspection 
for 

A
lleged 

lllegalv 

C
onstructed 

G
uest 

H
ouse 

nestaurant 
Cum

 

Background 

GCZMA 

received 
a complaint 

letter 
dt. 7/4/2017 

from 

Mr. 

Jaiprakash 

SirsaIkar 

TCgdralng 
the 

alleged 

illegally 

constructed 

guest 

house 
and 
a restaurant 

cum
 

rooms 
m

 

ne 

nam
e 

of SUN 

SHINE 

GOA 

GUEST 

HOUSE 
and 

SUN 

SHINE 

GOA 

ANJUNA 

FOOD oN
I 

In 
the 

property 

bearing 
Sy. 

Nos. 

129/32, 
34 and 
35 
of Village 

Anjuna, 

Bardez, Goa 

within 

100m 

from 
the 

HTL 
by 
Mr. 

Thomas 

Fernandes 
&

 

Tony 

Fernandes 

without PemisS1on 

from
 

the 

competent 

authority. 
A

 

site 

inspection 
was 

therefore 

fixed 
to 
See 

the 

site, 
the 

construction 

done 
and 

verify 
the 

documents. 

Inspection 
and 
0bservation 

Upon 

instruction 
from 
the 

Member 

Secretary 

GCZMA, 
a site 

inspection 
was 

carried 
out 

by the 

Expert 

Members 
Dr. 

Prabhakar 

Shirodkar 
and 
Prof. 

Suhas 

Godse 

along 

with 
Mr. 

Fletcher 

Fernandes, 

Technical 

Officer 
of GCZMA 
on 

2/6/201 
7 

afternoon. 
A

 

representative 
from 
the 

DSLR 

accompanied 
the 

site 

inspection 

team. 
At site, 
the 

Secretary 
of V. P. Anjuna 

Mr. 

Kishore 

Pagui 
and 

Talathi 
of V. P. Anjuna 

Mr. 

Redkar 
was 

present. 

Similarly, 
the 

complainant 
Mr. 

Jaiprakash 

Sirsaikar 
was 

present 

along 

with 
his 

brother 

and 

colleagues, 
but 

neither 
the 

alleged 

violator 
nor 
his 

representative 
was 

present 
at 
the 

site. 
The 

details 
are 
as 

below; The 
site 

with 
Sy. 

Nos. 

129/32, 
34 
and 
35 is lying 

within 

200m 

from 
the 

HTL in 

CRZ 
IIl 

area 

ofAnjuna 

village 
and 
is 
an 

NDZ 
area. The 

alleged 
Sun 

Shine 

Guest 

House 
is seen 
to be 

constructed 

towards 
the 

eastern 
side 
of the 

mud 

road 
and 

Sun 

Shine 

Food 

Point 
is constructed 
on 
the edge 

of the 

upland 

towards 
the 

west 
side 
of the 

mud 

road 

passing 
in between. 

ii) 

The 
Sy. plan 

brought 
by 
the 

DSLR 

representative 

indicated 

only 
an existing 

old 

ground 

floor 

structure, 

where 
Sun 

Shine 

Guest 

House 

(G+1 

Structure) 

has been 
constructed. 

iv) 

The 

Sun 

Shine 

Food 

Point 

constructed 

across 

th
e 

road 

tow
ards 

west 
is 

parallel 
to 

the 

mud 

road, 

with 
its 

back 

w
all 

lying 
on 
the 

edge 
of the 

rocky 

upland 

where 
the 

waves 

break 
on the 

steps 

m
ade 

by 

the 

violator 
for 

getting 

down 
The 

com
plainant 

explained 

that 
in 

Sun 

Shine 

Food 

Point 

there 

are 

room
s 

on one 

side 

tow
ards 

north 

and 
a restaurant 
on 

the 

other 

side 

tow
ards 

south, 

with 
an open 

veranda 

having 
a protected 

wall 

and 
the 

colum
ns. 

vi) 

*w
 

eX
p

lain
ed

 

Side 
tO

w
arde 

Room
s 

in 

Sv. 
No, 

129/32, 
34 

and 
35 
of VIllage 

A
njuna, 

Bardez, 
Goa. 

The 

said 

Sun 

Shine 

Guest 

House 
is a G+1 

structure, 

having 
9 room

s constructed 
little 

aw
ay 

from
 

the 

road 

tow
ards 

the 

east 

with 
a gate 

on 

the m
ud 

road. 

There 
is 

als0 

another 

ground 

floor 

structure 

constructed 

near 
to 

the 
gate. 

onto 
the 

beach. 
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(Pr
of.

 
Suh

as 
Go

dse
) (Dr. 

Pr
ab

ha
krs

h bdk
ar) 

ix) This
 may 

be
 

de
lib

era
ted

 in
 

the 

Au
tho

rity
 

me
etin

g for 
a 

dec
isio

n. 

vii)
 

CRZ 
reg

ula
tio

n. 
A

 
Sho

w 

Cau
se 

No
tice

 may 

be
 

iss
ued

 to
 

the 

vio
lat

or for the said
 

vio
lat

ion
 of

 vii) 

An
jun

a as
 

he
 

was not 

pre
sen

t at
 

site
 

du
rin

g the site
 

ins
pe

cti
on

. 

It
 

is
 

not 

kno
wn

 

wh
eth

er the 

vio
lat

or has 

tak
en the 

pe
rm

iss
ion

 

from
 V

. 
P.

 vi) 

GCZ
MA

 and also
 is

 a 
vio

lat
ion

 of
 

CRZ 

Re
gul

atio
n. Both

 the 

str
uc

tur
es hav

e bee
n 

co
nst

ruc
ted

 

wi
tho

ut the 

per
mi

ssi
on

 

from
 

v)
 

and 
is

 a 
vio

lati
on

 of
 

CRZ 

reg
ula

tion
. 

Mo
reo

ver
, the Sun 

Shi
ne 

Gu
est

 

Ho
use

 has 

co
nst

ruc
tio

n of
 

firs
t 

flo
or 

str
uc

tur
e, 

iv) 

bu
ild

ing
 is

 
used

 for 

com
me

rci
al 

pur
pos

e as
 a 

Gu
est 

Ho
use

/H
ote

l. the V.P.
 

An
jun

a, 

ho
we

ver
, its use 

can
no

t be
 

cha
nge

d. 

In
 

the 

pre
sen

t case
 the 

con
stru

cte
d on

 
the 

exi
stin

g 

plin
th with

 

pro
per

 

per
mi

ssi
on

s from
 

GCZ
MA

 and 

If
 

the 

ea
rli

er 

str
uc

tur
e 

pri
or 

to
 

199
1 

ex
iste

d in
 

the NDZ are
a, the 

sam
ne can be

 ii) 

Re
gul

atio
ns.

 
N

o 

co
ns

tru
cti

on
s are 

pe
rm

iss
ibl

e 

wi
thi

n the NDZ area
 as

 
per the CRZ 

ii) 

the 

pla
ce 

wh
ere

 Sun 

Shi
ne Foo

d 

Poi
nt 

is
 

co
nst

ruc
ted

. Shi
ne 

Gu
est 

Ho
use

 is
 

co
nst

ruc
ted

, 

wh
ere

as 

no
 

ea
rlie

r 

str
uc

tur
e is

 
ev

ide
nt 

in
 

The 

Sy
 

plan
 

sho
ws

 

ea
rli

er 

exi
stin

g 

gro
un

d floo
r 

str
uc

tur
e only

 

wh
ere

 Sun 

i)
 

wit
hin

 the NDZ area
 of

 
An

jun
a 

vill
age

. The 

co
ns

tru
cti

on
 of

 
Sun 

Shi
ne 

Gu
est 

Ho
use

 and Sun 

Shi
ne Foo

d 

Po
int

 is
 

C
on

cl
us

io
n 

&
 

R
ec

om
m

en
da

ti
on

 
xi) 

x)
 ix

 

a 
ol

de
r 

st
ru

ct
ur

e.
 

str
uc

tur
e, 

wh
ere

as the SUN 

SH
INE

 

FOO
D 

PO
INT

 

ap
pe

ars
 to

 
be

 
co

mp
ara

tiv
ely

 

O
r 

the two 

str
uc

tu
re

s, the SUN 

SH
INE

 

GU
EST

 

HO
US

E 

ap
pe

ars
 to

 
be

 a 
new 

the last
 4-5 yrs 

wi
tho

ut 

tak
ing

 any 

per
mi

ssi
on

 

from
 the 

Co
mp

ete
nt 

vii)
 

St
ru

ct
ur

e in
 

the are
a 

wh
ere

 Sun 

Sh
ine

 

Foo
d 

Po
int

 is
 

co
ns

tru
ct

ed
. 

Tne sy. Pla
n 

sho
wn

 by
 

the 

DSL
R 

re
pr

es
en

ta
tiv

e 

ind
ica

ted
 no

 
ea

rli
er 

ex
iSt

ing
 

vii) 

the 

ste
ps are 

mad
e for 

Au
tho

rity
. 

The 

Co
mp

lai
na

nt 

cla
im

ed that
 the said
 

co
ns

tru
cti

on
s hav
e 

bee
n 

mad
e 

wi
thi

n Bot
h the 

str
uc

tu
re

s are 

fal
lin

g 

wi
thi

n NDZ are
a of

 
CRZ Il

 of
 

An
jun

a 

vil
lag

e. 

ge
ttin

g 

dow
n on

 
to

 
the 

bea
ch.

 

Ye
ra

nd
a is

 
use

d as
 a 

uti
lit

y 

sna
ce for the 

re
sta

ur
an

t. 

wh
ere

as
 

to
wa

rd
s Wes

t 
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For any 

fu
rth

er 

inq
uir

es
, 

ple
as

e 

co
nta

ct the 

End o
f 

Re
po

rt 

NiT 

H
a 

Ars Sq
 

Mts 

4T
4U

U
 

Cu
lti

va
to

r N
arn

e o
f 

the 

H
a 

A
s 

Sg
 

Mts Na
tur

e 

Ye
ar 

HaA
s S

q 
M

s 
Are

a 
T

 

Mo
de 

Se
as

on
 

bf
 

Cr
op

 
Nam

e 

Irr
iga

ted
 

|U
nir

rig
ate

d 

Cu
lti

va
tio

n 
atf

te nft L
and

 not 

A
va

ila
bl

e for 

irr
iga

tio
n So
urc

e o
f 

Re
ma

rks
 

De
tai

ls of
 

Cr
op

pe
d 

Are
a 

fr
ar

4T
t 

HA
TT 

ar
Tu

ftr
 

-Nil
 

Oth
er 

Rig
hts

 
Na

rne
 of

 
Pe

rso
n 

ho
ld

in
g 

rig
hts

 

and 

na
tu

re
 of

 
rig

ht
s: 

Z
 

M
uta

tio
n No. 

Re
rm

ark
s 

-Ni
l 

S.
N

o.
N

am
e 

of
 

the 

Te
na

nt 

A
 

A0T 

Kh
ata

 No. 

M
uta

tio
n No. 

Re
m

ark
s 

2 
Th

om
as

 
Fe

rn
an

de
s 109

3 

Ab
el 

D
''S

ou
za

 75
 

S.N
o 

Nam
e of

 
the 

Oc
cu

pa
nt

 

Kh
ata

 No. 

M
ut

ati
on

 No. 

R
em

ar
ks

 

R
s 

O
00

0.
00

.0
0 

qÁ
 

()
 

Cl
ass

 (a) 
A

ss
es

sm
en

t 

Po
t-K

ha
ra

b 

Un
-cu

lti
va

ble
 

Are
a 

(H
a.A

rs.
Sq

.M
trs

) 

tT+
 4T

 

(.
 

H
rT

., ft.)
 

D
00

0.
00

.0
0 

00
00

.0
0.

00
 

0.0
0 

00
00

.0
0.

00
 

For
o 

Rs. 0.0
0 

Pr
ed

ial
 

Rs. 0.00
 

Re
nt Rs. 0.0

0 

00
00

.0
0,

00
 

00
00

.0
1.

00
 

T
Í 

(1) Cl
ass

 

To
tal

 
U

n-
C

ul
tiv

ab
le

 
Ar

ea 

Gr
an

d 
To

tal
 

Re
ma

rks
 iT

 

00
00

.0
1.

00
 

D
O

D
0.

00
.0

0 

00
00

.0
O

.0
0 

00
00

.0
0.

00
 

00
00

.0
1.

00
 

Ric
e 

Kh
aja

n Ker 

Dry Cro
p 

M
ora

d 

Ga
rd

en
 

To
tal

 
C

ul
trv

ab
le

 
Are

a 

Cu
ltiv

ab
le Are
a 

(H
a.A

rs.
Sq

.M
trs

) T
U

 A
 

(a. 

ATT
, . 

4T.
) 

Na
me

 of
 

the 

Fie
ld 

Co
ntd

 

Te
nu

re 
Sub

 
Div

. No. 

34
 

Vi
llag

e 

An
jun

a 

Ta
lu

ka
 

BA
RD

EZ
 

94
 

9%
 

129
 

FO
RM

 I&
 

XIV
 

Pag
e 

Su
rve

y No. 

111
1 

1 

M
am

lat
da

r of
 

the 

co
nc

er
nc

d 

Ta
luk

a 

of
 1 
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Fot any 

fur
the

r 

inq
uir

es,
 

plc
ase

 

co
nta

ct the 
M

am
lat

da
r of

 
the 

co
nc

ern
cd

 

Tal
uka

 End 
of

 
Re

po
rt 

N
 

aAn
 S

q 
Ahs Na
tur

e 

mfr Are
a 

a 
A

s Sg
 

N
s 

at
 Ye

ar 

Cu
ttr

va
tor

 N
am

e o
f 

the 

Mo
de 

Se
as

on
 

f 

Irr
iga

ted
 

Un
irr

iga
ted

 

Cu
lti

va
to

n 
ar

tte
4 

Lan
d not 

Av
ail

atb
le for 

SO
urc

e o
f 

Re
ma

rks
 De

lail
s of

 
Cr

op
ped

 

Area
 

fr
rr

f ATI
 

AI
Tfa

 

-Nil 

Ot
her

 

RI
gh

ts hs
 

and 
natu

re of
 

righ
ts 

M
uta

tig
on

 No. 

Re
rm

ark
s 

S.N
o. 

Na
me

 of
 

the 

Te
na

nt 

r 4 

Kh
ata

 No, 

Mu
tati

on 
No

.R
em

ark
s 

|To
ny 

Fe
rn

an
de

s 109
4 Th

om
as

 
Fe

rn
an

de
s 109
4 

S.
 

N
o 

Na
me

 o
f 

the 

Kh
ata

 No. 

M
ut

at
io

n N
o 

Re
m

ar
ks

 

O0
00

.00
.00

 
A

ss
es

sm
en

t R
s 

0.0
0 

C0
00

.00
,00

 

For
o R
s 

0.0
0 

Pre
dia

l R
s 

0.0
0 Ren

t 

00
00

,00
.00

 

Rs. 0.0
0 

00
00

.00
,50

 

Cl
ass

 (a) 

Cl
as

s (b) 

To
tal

 

U
n-

C
ul

tiv
ab

le
 

Ar
ea 

Gr
an

d To
tal 

Po
t-K

ha
rab

 tz
 

T
T

 

Un
-c

ul
tiv

ab
le Are
a 

(H
a.A

rs.
Sa

 

Mtr
s) rf
 . 

r,
 t, ft. 

D
00

0.
00

.0
0 

Re
rm

ark
s 

i 

D0
00

,D
O.

00
 

00
00

.0
0.

50
 

00
00

.0
0.

00
 

D
00

0.
00

p,
00

 

D
00

0.
00

.0
0 

D
O

00
.0

0.
50

 ffr
rru

a Ric
e 

Kh
aja

n Ket 

Mo
rad

 Dry Cro
p 

Ga
rde

n 

ToB
al 

Cu
lti

va
bl

e 
Are

a 

Cu
ltiv

ab
le Are
a (Ha 

Ars
,Sa

. 

Mir
s) 

TTU
T 

. 
ATT

, , 
.)

 

rar 
Na

me
 of

 
the 

Fie
ld 

Co
ntd

 

Te
nu

re 

Vil
lag

e 

Sub
 

Div
. No. An
jun

a 

Ta
Bu

ka 

BA
RD

EZ
 

4-r 
9 98

 

Pag
n 

Su
rve

y N
o 

1 

120
 

FO
RM

 I&
 

XIV 111
1 

Cro
p Nar

me 

Oc
cu

pa
nt 

of
 1 
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Fot any 

fur
the

r 

sn
qu

ite
s, 

plc
asc

 

co
nta

ct the 
M

am
lat

da
r of

 
the 

con
cer

me
d 

Tal
uka

 End 
of

 
Re

po
rt 

Ni
L. 

tt t Ha
An

 S
a M
: 

ift Cu
ltr

va
tor

 Na
rme

 o
f 

the 

Na
tur

e Are
 

Mo
de 

Se
aso

n De
tai

ls of
 

Cr
op

pe
d Are

a 

fra
TT

Tt
r arT
 

TT
eft

 

Un
irrig

ated
 

f 

Are
a 

s 

ar
T Irni

gat
ed 

Cu
ltiv

ati
on

 
afte

 tta La
nd not 

Ava
ilab

le for 

irr
iga

tio
n So

ur
ce

 o
f 

Re
ma

rk
s 

-N
il 

One 

bok
din

g nght
s and 

nat
ure

 of
 

ngh
ts 

ohts
 r

 

Mu
tab

on
 No. 

Re
m

ar
ks

 

Nit 

T
 

S
.N

o.
N

am
e 

of
 

the 

Te
na

nt 

t 

H
4 

Kh
ata

 No. 

Mu
tati

on
 

No
.R

em
ark

s 

1T
ho

m
as

 
Fe

rna
nd

es 

138
71 

S.N
o 

Na
me

 of
 

the 

O
cc

up
an

t 

Kh
ata

 No. 

M
uta

tio
n No. 

Re
m

ar
ks

 

A
ss

es
sm

en
t: R

s 

0.0
0 Rs. 0.00
 

00
00

.0
0.

00
 

Fo
ro 

Pr
ed

ial
 

Rs. 0.0
0 

O0
00

.00
.00

 

Re
nt Rs. 0.00

 

()
 

00
00

.0
0.

00
 

Cl
ass

 (b) 

To
tal 

Un
-C

ult
iva

ble
 

Are
a 

Oo
00

.08
.25

 

Cla
ss (a) r 

Gr
an

d 
To

tal 

Po
t-K

ha
ra

b 00
00

.0
6.

25
 

Un
-cu

ltv
ab

le Are
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(H
a.A

rs.
Sg

.M
trs

) T
E

 2 (.
 

T
, . f.
 

00
00

.0
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00
 

00
00

.0
0,

00
 

Re
m

ar
ks

 
1 

00
00

.D
0.0

0 

00
00

.0
0.

00
 

D
00

D
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0.
00

 

00
00
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25
 

Dry Cro
p 

Ga
rde

n 

Ric
e 

Kh
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M
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tal

 
C
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ab
le

 
Ar
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Cu
ltr

va
ble

 

Are
a (Ha Ars. Sq

 
Mr

s) U
T
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Fie
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O
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:0
8-

06
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d B

y : 
Sw
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rve

kar
 

(F.S
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SU
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